[List of cases where Case Management Hearing was held during the month of DECEMBER-2023

Sr.Court
No

ISH. SANJEEV KUMAI

IAGGARWAL,
WUDGE
ICOURT)-01

DISTRICT
(COMMERCIAL

District Court Case Type

Room

Case No.

Date ofPetitioner
Registratio Name VS

n

Respondent
Name

Date of Case Management Hearing

Framing
the
Issues

Listing o
tnesses

vit
Evidence

it of Written

Arguments

Oral
Argumeni
s

Other
tages/Hea
ring Date

CS COMM-21.02.2023 [BHARTI IALREAD[12.01.2024 [16.01.2024 [02.02.202 [16.02.2024
[Extension[Recovery  [321/2023 [BHAWAN [Y DONE| u u
[Block, Tis| IPUBLISHERS [ON
[Hazari S. VIJAY|03.11.20
[Courts, [BANSAL 23
[Delhi
I301, [Suit forCS COMM-+26.08.2021 [KIRAN 04.12.20 [15.01.2024 [18.01.2024 [12.02.2024}26.02.2024 [26.02.20 |-------
tension[Recovery 2065/21 [KUSHWAHA |23 24
lock, Tis| IVS. BANK OF
[Hazari IBARODA
[Courts,
[Delhi
I301, [Suit forlCS COMM+28.03.2019 [ANKIT GUPTA[05.12.20 |08.01.2024[11.01.2024 [22.01.2024J05.02.2024 [05.02.20
tension[Recovery 1377/19 S. ENGLISHj23 24
lock, Tis| IPREMIUM
[Hazari
ICourts,
IDelhi
1301, [Suit forCS COMM-24.09.2019 JANURAG 05.12.20 [08.01.2024 [10.01.2024 [10.01.2024}25.01.2024 [25.01.202-------
[Extension[Recovery [2229/19 IPRAKASH VSJe3 23
[Block, Tis| A.M.
[Hazari INTERNATIO
[Courts, INAL
IDelhi
1301, [Suit forCS COMM-04.04.2022 [VIKHYAT IALREAD[10.01.2024 [23.01.2024 [31.01.2024[28.02.2024 [28.02.20 f----
tension[Recovery  [1002/22 ILAEFIN LTDJY DONE 24
lock, Tis| VS.  MANOJION
[Hazari ISETH 23.09.20|
(Courts, 23
[Delhi
I301, [Suit forCS COMM-29.11.2022 [SATISH ALREAD23.01.2024 [07.02.2024[09.02.202 [21.02.2024 [21.02.202f------
tension[Recovery [2588/22 IKUMAR VSJY DONE u
lock, Tis| [PARAMJIT  |ON
[Hazari ISINGH 24.07.20
[Courts, 23
[Delhi
I301, [Suit forCS COMM-H13.12.2021 ELLNESS  [13.12.20 [09.01.2024|09.01.2024[09.01.202 |------=  |=m=mnmnmm f-mmmn
[Extension[Recovery  [5232/21 IPATHCARE |23
Block, Tis| [INDIA VS|
[Hazari WELLNESS
[Courts, IDIAGNOSTICS|
IDelhi
301, [Suit forCS COMM-28.09.2021 [TELPHA [13.12.20 [25.01.2024 [31.01.2024 [08.02.202 [29.02.2024 [29.02.20 |-------
[Extension[Recovery [3760/21 ISAMARTH 23 23 24
[Block, Tis| [PVT. LTD. VS|
[Hazari 'AANI
[Courts, [EXPORTS
[Delhi
301, [Suit forCS COMM-10.04.2023 [TKW [15.12.20 [15.01.2024 [08.02.2024/08.02.202 [27.02.2024 [27.02.202f--------
tension[Recovery 603/23 IMANAGEMEN|23 b 23
lock, Tis| [T SOLUTIONS|
[Hazari S.  ORIENT]
ICourts, ICRAFT LTD.
[Delhi
1301, Suit forlCS COMM-+23.02.2023 [VDR COLORSALREAD}]22.01.2024 [05.02.2024[12.02.2024}24.02.2024 [24.02.20
tension|[Recovery 1336/23 JAND [Y DONE| »¥
lock, Tis| ICHEMCIALS |ON
[Hazari S. SHREE}26.10.20
[Courts, DAGDAMBA |23
[Delhi IDYEING
IMILLS LTD.
301, [Suit forCS COMM-28.09.2021 [RAJESH [15.09.2001.02.2024 [03.02.2024[19.02.2024}12.03.2024 [12.03.202|---------
[Extension|[Recovery 752/21 [KEJRIWAL VSi23 23
Block, Tis| R.
[Hazari INDUSTRIES
[Courts,
IDelhi
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01, CS COMM-+22.02.2019 [RANJIT ALREAD[20.01.2024 (01.02.2024 (02.02.202 [19.02.2024 [19.02.202[--------
[Extension[Recovery  [387/20 ISINGH VSJY DONE| 7]
Block, Tis| IGURU NANAKION
[Hazari ROADWAYS [31.10.20
[Courts, 23
IDelhi
1301, [Suit forCS COMM-06.02.2023 [RRM 21.12.20 [02.02.2024[02.02.2024/02.02.202 |--=-===  fr=mmmnmm [-mmmmmm
[Extension[Recovery  [226/23 [TRADING 23 7]
Block, Tis| ICOMPANY VS|
[Hazari [KRF LTD.
[Courts,
IDelhi
2 [DR. KAMINI LAU, DISTRICT|CENTRAL 9] ICS(COMM) [1835/2020 [17.12.2020 [M/S ANIRAJ02.12.20/06.01.2024[20.01.2024 [17.02.2024/07.03.2024 [12.03.202(05.02.2024
WUDGE (COMMERCIAL IDISTRIBUTO |23 A
ICOURT)-02 IRS PVT. LTD. 6.02.2023|
s SAJEL b
ICORPORTION 28.02.2024]
29.02.2024
] ICS(COMM) |544/2023 20.03.2023 [PUNJAB [13.12.20 [06.01.2024 [12.01.2024 02.02.2024 [06.02.20 [24.01.2024
INATIONAL |23 24 25.01.2024]
[BANK  Vs.
AJAY
[KAPOOR
ICS(COMM) [1043/2023 [18.07.2023 [RAJESH 12.12.20 [06.01.2024[12.01.2024 [09.02.202 [05.03.2024 [12.03.202[24.01.2024
IKUMAR 23 21 2 25.01.2024]
IGUPTA VS. M,
IC.D. 16.02.2024
17.02.2024
4] ICS(COMM) [1105/2023 [31.07.2023 [RAJESH [12.12.20 [06.01.2024 [12.01.2024 [09.02.202 [05.03.2024 [12.03.202[27.01.2024
[KUMAR 23 23 u 20.01.2024
IGUPTAVS. M|
IC.D. 20.02.2024]
21.02.2024
] ICS(COMM) [1106/2023 [31.07.2023 [RAJESH 12.12.20 j06.01.2024[12.01.2024 [09.02.202 [05.03.2024 [12.03.202(06.02.2024]
IKUMAR o3 n
IGUPTA VS. M| 7.02.2023
IC. D. b
[27.02.2024
28.02.2024
I3 [Sh. ILLA RAWAT, DistriciCENTRAL (303, [Suit forCS COMM-07.04.2023 [SALORA 05.12.20 | s F 01.03.2024 [01.03.202f--------
PWudge, Commercial Court-03 tension[Recovery  [1037/2022 INTERNATIO [23 u
lock, Tis| INAL VS V.S|
[Hazari [ENTERPRISE
[Courts, IS
IDelhi
4 [MS ANIL KUMAR SISODIA,CENTRAL 1304 [Recovery lcs (comm)-{28.01.2021 [SUNIL BABU|28.01.2 [PE- PE IDE [IBEFORE [15.02.20[NIL
[DISTRICT JUDGE, [EXTENSI 1341/2021 HARMA VSo021 [21.12.202 BEFORE- BEFORE-[15.02.202 |24 AND|
ICOMMERCIAL COURT-04 [ON EEPAK 13 DE-21.12.202 [05.02.20 |4 16.02.20)
IBLOCK AIN =.02.20213 24 24
THC %3 AND|
[DELHI [06.02.20
24
04 Trade Mark |CS DJ|21.01.2020 h2.12.2 [PE- IPE- IDE IBEFORE [20.02.2 [NIL
[EXTENSI COMM) 023 [29.01.202[BEFORE BEFORE [20.02.202/024 &
ION Bo/2020 4 TO|31.01.202 [14.02.20 4 21.02.20
[BLOCK 131.01.202 4 24 24
[THC I DE-
IDELHI [12.02.202
" TO|
Y
04 [RECOVERY [CS(COMM) 10.05.2023|ASHA RAM[13.12.2 [PE- PE [DE [BEFORE [05.03.2 [NIL
[EXTENSI [777/2023 I8 SONSj023 105.02.202BEFORE BEFORE [28.02.202(024 &
ION IPRIVATE 23 T007.02.202[21.02.20 4 106.03.2
[IBLOCK ILIMITED [07.02.2024 24 024
[THC 1 DE-|
[DELHI [19.02.202
l-
1304 [RECOVERY [CS(COMM) [12.05.2023 [M/S 13.12.2 'i-"E- E [DE [BEFORE 27.02.20NIL
[EXTENSI n1234/2022 [ELMECO 023 [23.01.202 BEFORE [BEFORE [24.02.202 24 &
[ON [PROJECTS %3 &24.01.202/08.02.20 4 28.02.2
IBLOCK [PVT LTD VS| [24.01.2024 24 024
[THC IM/S HPL 4
[DELHI [ELECTRIC &
[POWER
Ik rnarron
I5 |[SH. UMED SINGH GREWAILCENTRAL INIL
[IDISTRICT JUDGE|
I((COMMERCIAL COURT)-05




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

MS. BARKHA GUPTA|

IDISTRICT JUDGE |
((COMMERCIAL COURT)

7 [MS. KAVERI BAWEJA,(CENTRAL 02 ICS(COMM) [CS(COMM) [18.01.2023 [M/S ORIENT|31.10.20 [06.12.2023 [01.02.2024[01.02.202 [13.02.2024 [13.02.202/06.02.2024
[DISTRICT JUDGE, l114/2023 ILINKS  PVTJe3 23 23 (DE) &
ICOMMERCIAL COURT-07 ILTD. VS ANIL [13.02.2024

IGOEL (FA)

I8 |[SH. AMIT KUMAR, DISTRICT|Central NIL
WUDGE, COMMERCIAL
ICOURT-08

9 [SH. DEEPAK GARG ,|Central 309 THIRD(CS (COMM.) (CS (COMM{26-05-2022 ASHOK 12.12.20 [PE WITHIN on requeston
IDISTRICT JUDGE, IFLOOR ISHARMA Vsi23 7.02.2024[FOUR fter thejrequest
ICOMMERCIAL COURT-09 [EXTENTIO M/S NEQ| b WEEKS conclusion fafter the

IN BLOCK IDEVELOPERS 108.02.2024 of evidene [conclusio
[PRIVATE of
ILIMITED levidene

309 THIRD(CS (COMM.) (CS (COMMp7-10-2020 [M/S 12.12.20 [PE TTHIN ITHIN Jon requeston

[FLOOR ICENTURY 23 12.02.2024 [FOUR [FOUR after thefrequest

[EXTENTIO IPLYBOARDS A WEEKS EEKS [conclusion [after the]

IN BLOCK INDIA LTD Vs [13.02.2024 of evidene [conclusio
IM/S THAKUR]| of
IPLY AND| IDE levidene

ORLD 5.03.2024

o [SH. AJAY PANDEY Central INIL
[DISTRICT JUDGE,

ICOMMERCIAL COURT

1 (SH. SANJAY SHARMA |Central 1310 ICS (COMM) [2361/2022 [18-10-2022 |M/S  BIMALjo2.12.20} IPE- |As pert
IDISTRICT JUDGE), IPAPERS PVTj23 [20.12.2023 jorder,

ICOMMERCIAL COURT ILTD [Plaintiff
THROUGH will file]
JAUTHORIZE ithin on¢
IREPRESENTA eek from
[TIVE SH| the date off
AOLITT 'A"N] A,
1310 ICS (COMM) [851/2023 26-05-2023 |LITE BITE02.12.20 [PE- IAs perr
[FOODS PVTj23 l15.12.2023 jorder,
ILTD Vs [Plaintiff
[TOVIA FOOD| will filg]
ISERVICES ithin ong
eek from|
the date of
]
1310 ICS (COMM) [3993/2021 |07-10-2021 [M/S NARAIN[04.12.20 IPE- IAs perr
[FOODS Vsf23 l14.12.2023 prder,
RAJESH [Plaintiff
[KUMAR AND| will file]
JANR ithin ong
eek fro;
the date of
A
310 ICS (COMM) [1237/2023 [15-09-2023 [M/S 05.12.20 | IPE- F 3
ISUNCHEM |23 [15.12.2023
[NDUSTRIES
s M/
JANEES BOOK|
[BINDING
1310 ICS (COMM) [921/2021 [22-06-2021 [M/S  VIMALj05.12.20 |- [PE- |As perr
[ELECTRICALS|23 l15.12.2023 jorder,
IPVT LTD Vs [Plaintiff
[RAJNISH will filg]
IRANJAN ithin one|
eek from)
the date of
d
1310 ICS (COMM) |i471/2023 |02-11-2023 [AMIT VERMAf12.12.20 [PE- IAs petf
s 23 18.12.2023 forder,
IMUNICIPAL [Plaintiff
ICORPORATIO ill file]
IN OF DELHI IAffidavits
within
three
N
310 ICS (COMM)  647/2021 22-02-2021 [UTTAM 14.12.20 IPE- IAs perf
[KUMAR 23 [16.01.2024 forder,
[PANSARI [Plaintiff
IPROP M/S| will  fild
ISANSKRITI ithin ond
[TRADERS Vs eek fro;
JUTTARA the date of
iWaTalaty AN A



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis#
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1310 ICS (COMM) |1352/2023 [13-10-2023 RISHAN 20.12.20 [PE- IAs peq]
IKUMAR 23 16.01.2024 order,
IGUPTA Vs [Plaintiff
IMUNICIPAL will filel
ICORPORATIO ithin 07]
IN OF DELHI days from|
the date of
]
10 ICS (COMM) [1241/2023 [16-09-2023 [CANARA 22.12.20 [ |Already F
[BANK Vs ANIIj23 ffiled
ISHARMA laffidavit in|
[PE
1310 ICS (COMM) [1041/2023 [18.07.2023 PMT  PLASPP23.12.20 | |Already F
IPVT LTD V3 lfiled
ICLASSIC laffidavit in|
[INTERNATIO [PE
INAL

2 [SH. RAVINDER BEDI,Central ko1 ICS (COMM) [CS 16.11.2018 [PUNJAB [Framin [Listing ofjAffidavit |Affidavit Written |Oral (Other
IDISTRICT JUDGE| COMM)40 INATIONAL |g theWitnesse |of lof Argument Argume [Stages/H
ICOMMERCIAL COURT I5/18 [BANK VS.issues s [Evidence [Witnesse s ints learing

[UCO BANK s [Date
& ORS.

13 (SH. SANJEEV KUMAR|Central INIL
ISINGH, DISTRICT JUDGE,

ICOMMERCIAL COURT

4 [SH. ASHUTOSH KUMAR,|West NIL
[IDISTRICT JUDGE|
((COMMERCIAL COURT)

15 [MS. HEMANI MALHOTRA,West [209 ICS COMM |503/2022 [10-06-2022[HARBHAJAN [02-11- |02-12-2023NIL INIL INIL INIL 6-01-
IDISTRICT JUDGE [Extn Block ISINGH 2023 2024
((COMMERCIAL COURT)-02 [PROPRIETOR

IOF BUNNY]
JOVERSEAS V5|
[INDERPREET
ISINGH
RODPRTETAOR
ICS COMM [393/2022  [27-05-2022 [CANARA 23-11-  [21-12-2023 [NIL INIL INIL INIL [23-01-2024]

ANK Vs SH.[2023
IMARPRIT

INGH

'HROUGH

EGAL HEIR|
MT

ADMETN

16 SH. DIG VIJAY SINGH,West INIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03

7 |[SH. SANJAY JINDAL,[West INIL
[DISTRICT JUDGE
I((COMMERCIAL COURT)

18 [SH. AJAY GUPTA, DISTRICT|West INIL
WUDGE (COMMERCIAL
ICOURT)

io [SH. NARESH  KUMARWest INIL
[MALHOTRA, DISTRICT]

WUDGE (COMMERCIAL
ICOURT)

20 (SH. ANURAG SAIN,/NEW DELHI [CS(COMM)[138/2021 [26.03.2021 [REALISTIC 19.10.2023 TTHINWITHIN [NOT [DATE IDATE NOTJFINAL
[IDISTRICT JUDGE| IREALTORS ONE [ONE [FILED INOT IGIVEN IARGUME|
I((COMMERCIAL COURT)-01 [THROUGH WEEK EEK IGIVEN INT/

VIVEK Vg [14.02.202
AV 28
[INDUSTRIE

N




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

l21 [SH. VIDYA PRAKASH, [NEW DELHI ICS (COMM.) [802/2022  [20.09.2022 [DELHIVERY (01.12.20 IPE /l
IDISTRICT JUDGE| ILTD Vs VIMAI}23 NE NE INOT IGIVEN INOT 14.02.2024
I((COMMERCIAL COURT) IPLAST INDIA| WEEK WEEK IGIVEN IGIVEN

\PVT LTD

ICS (COMM.) [20/2023 5.01.2023 |MR.  MOHD|o1.12.20 WITHIN ITHIN [DATE IDATE NOTDATE [PE /l
IRSHAD Vs AL}23 IONE IONE INOT IGIVEN INOT 2.02.2024
IDUA FOOD| EEK EEK IGIVEN IGIVEN
IPROCESSING
IPVT. LTD

ICS (COMM.) |57/2023 l20.01.2023 M/S RAllo1.12.20 WITHIN ITHIN [DATE IDATE NOT|DATE IPE /]
INDUSTRIAL |23 IONE IONE INOT IGIVEN INOT [02.02.2024
IPOWER PVT) EEK WEEK IGIVEN IGIVEN
ILTD. Vs M/S
IOSHIN
I[ENTERPRISE
ISAND ANRL

ICS (COMM.) |553/2022  [08.06.2022 |STATE BANK|02.12.20(WITHIN [WITHIN [DATE IDATE NOT|DATE IPE /l
)F INDIA Vsj23 NE NE INOT IGIVEN INOT 18.01.2024
ISNEH LATA EEK WEEK IGIVEN IGIVEN

ICS (COMM.) [780/2022  [14.09.2022 [MS R (o4.12.20WITHIN TTHIN [DATE IDATE NOT|DATE IPE /
IFREIGHT l23 IONE (ONE INOT IGIVEN INOT 9.02.2024
[FORWARDER EEK WEEK IGIVEN IGIVEN
IS PVT LTD V5
IMS  JETSET|
ICLEARING
AND
CADUZAD DI

ICS (COMM.) 584/2021 8.12.2021 |M/S 05.12.20 WITHIN TTHIN |DATE IDATE NOTDATE  |PE /
IDIGIROVERS |23 IONE IONE INOT IGIVEN INOT [23.02.2024
ISOLUTIONS EEK EEK IGIVEN IGIVEN
IPVT. LTD. Vs
IPRAMOD
IKUMAR OZA

™M l09/2021 [28.10.2021 |LEVI 05.12.20 WITHIN ITHIN [DATE IDATE NOT|DATE IPE /|
ISTRAUSS 123 IONE IONE INOT IGIVEN INOT 9.02.2024]
AND CO. Vs EEK WEEK IGIVEN IGIVEN
IBUDH RAM|
JAND ORS.

ICS (COMM.) [715/2022 122.08.2022 [TRUST 08.12.20|WITHIN |WITHIN |DATE IDATE NOT|DATE [FINAL
ICOMMODITIE|23 NE NE INOT IGIVEN INOT IARG. /]
IS PVT Vj WEEK WEEK IGIVEN IGIVEN [12.12.2023
IDAVENDRA
IMANUPURIY
A

ICS (COMM.) |59/2023 [11.09.2018 |ABBOTT [11.12.20 WITHIN ITHIN [DATE IDATE NOT|DATE IPE /l
[HELTHCARE |23 IONE IONE INOT IGIVEN INOT 4.03.2024
IPRIVATE EEK EEK IGIVEN IGIVEN
ILIMITED Vs
ISGS
IPHARMACEU
rrcaL PV
Tn

ICS (COMM.) jo24/2022  |26.11.2022 [M/S  MICROi2.12.20 WITHIN ITHIN [DATE IDATE NOT|DATE IPE /]
ICOILS ~ ANDl23 IONE IONE INOT GIVEN  [NOT l05.03.2024]
IREFRIGERATI| EEK WEEK IGIVEN IGIVEN
ION PVT LTD|
Vs MR
|[HARISH
ICHANDER
DANDLY

ICS (COMM.) jo7/2023 I29.07.2021 |[HUGO BOSS\13.12.20 WITHIN TTHIN [DATE IDATE NOT[DATE IPE
[TRADE MARK]23 NE NE INOT IGIVEN INOT 11.03.2024
IMANAGEMEN)| EEK WEEK IGIVEN IGIVEN
[T GMBH AND|
ICO., KG Vs
ISUNIL B
ISHARMA

[CS (COMM.) B76/2023  [06.07.2023 [SINGLA l(3.12.20 WITHIN |WITHIN |DATE IDATE NOTDATE _ |PE l
ISTEEL l23 IONE IONE INOT IGIVEN INOT [26.02.2024
ISYNDICATE EEK WEEK IGIVEN IGIVEN
Vs PECMA|
JAIR SYSTEMS
\PVT. LTD.

ICS (COMM.) [p45/2023  [28.02.2022 [PUNJAB 15.12.20 WITHIN ITHIN [DATE IDATE NOT|DATE IPE /]
INATIONAL |23 IONE IONE INOT IGIVEN INOT 9.01.2024
IBANK Vs RAM| EEK EEK IGIVEN IGIVEN
INATH SINGH




District Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
Registratio Name VS
n Respondent
Name

[20-12-2023[20-12-202312-02-
s. RA
[ELECTRONIC
P
22 SH. VINEETA GOYAL,[NEW DELHI |[NIL
[IDISTRICT JUDGH
(COMMERCIAL COURT)-03
|23 [MS. SAVITA RAO, DISTRICT|SOUTH NIL
WUDGE(COMMERCIAL
ICOURT)
24 [MS. ANURADHA SHUKLASOUTH INIL
IBHARDWAJ, DISTRICT]|
WUDGE(COMMERCIAL
ICOURT)
25 [SH. SANDEEP YADAV ISouth INIL
26 [SH. RAJEEV BANSAL,[South 29, NewlCommercial |CS 09-11-2022 [SAMRAT - - I F - I I
[IDISTRICT JUDGE| [Court COMM)/63 [BEHL PROP|
(COMMERCIAL)-01 Block-1T /2022 ISAMRAT
IBEHL'S
[PHOTOGRAP
[HY Vs GARG
TLLAS
lopv7a T
29, New|Commercial [CS [24-08-2022 [GOPSONS - F F F - - F
ICourt COMM)/48 IPAPERS PVT|
Block-IT /2022 ILTD. Vs M/S
[PRISTINE
[PUBLICATIO
INS PVT LTD|
[THROUGH
T
29, New|Commercial [CS 18-04-2022 [VISAGE - F F F I F F
ICourt COMM)/24 BEAUTY AND|
Block-1T /2022 [HEALTHCAR
[E PVT LTD Vs|
M/S V3F
[BEAUTY
INDIA) AND|
Do
20, NewCommercial [CS 12-04-2023 [ELEVENTURE} F I F = I I
ICourt COMM)/212 ISYSTEMS
Block-11 2023 JAND
ISERVICES
[PRIVATE
[LIMITED Vg
ISKN
hrapwanra
27 (SH. LOKESH KUMAR[South INIL
ISHARMA, DISTRICT]
WUDGE(COMMERCIAL
ICOURT)
[28|SH. LAL SINGH, DISTRICT|SOUTH-EASTNIL
WUDGE
29 [MS. NEELAM SINGH,[SOUTH-EAST NIL
IDISSTRICT JUDGE
I30|SH. AJAY KUMAR JAIN ISOUTH-EAST [NIL




Sr.Court District Court Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
No Room Registratio Name VS

n Respondent
Name

IMS. ANU GROVER BALIGA

132 |SH. BHUPESH KUMAR ISOUTH-EAST |22 ICommercial ICS 05-01-2023[VATIKA = - j01-12- = = - -
[Suit COMM)/13] [HOTELS 2023
2023 [PVT. LTD. Vs
[LENSKART
ISOLUTIONS
[PVT. LTD.

Commercial CS/COMM/[22-03-2022[BANK OF-- - 14-12- - - - -
ISuit [290/2022 ARODA Vs 2023
0CO

MART FIT

ICommercial CS/COMM/ [22-03-2022[BANK OF}-- = 16-12- = = - =
[Suit [290/2022 ARODA Vs 2023
0CO

MART FIT

ICommercial |CS/COMM/ [26-09- IM/S LSC-- 16-12- 16-12- - - - -
ISuit 861/2023 [2023 IMARKETIN 2023 2023
IG INDIA|
[PVT. LTD Vs
IM/S
ILAKSHMI
[ENGINEERI
hic__wwapw
Commercial CS/COMM/[24-05-2023M/S INDIA[- - 18-12- - - - -
ISuit W94/2023 IOFFSET 2023
IPRINTERS
[PVT. LTD. V5|
IM/S

QUARE

INDING

CRYIOonS
ICommercial |CS/COMM/ [26-09- IM/S LSC-- [23-12- [23-12- - - - -
ISuit 1861/2023 [2023 IMARKETIN 2023 2023
IG INDIA|
IPVT. LTD Vs
IM/S
ILAKSHMI
[ENGINEERI
INIC JAND K¢
ICommercial [CS l09-02-2021|M/S VRINDAl04-12- |- - - - - -
[Suit COMM)/8 IPAPERS PVTj2023
l4/2021 ILTD Vs M/S|
[HRIDAY
IGRAPHICS
[PVT LTD

ICommercial CSi22-03-2022[BANK OHo06-12- |- - - - - -
[Suit COMM)/2 ARODA Vs2023
l90/2022 CO

MART FIT

Commercial [CS 15-02-2021 [M/S 20-12- |- - - - - -
ISuit COMM)/9 [BOMBAY 2023
19/2021 [FISH SHOP|
Vs M/S|
IDOGGIES
IDABBAS

[PVT. LTD.

ICommercial ICS 17-05-2023 [RCPL 21-12- |- - F- - - -
[Suit COMM)/4 ILOGISTICS [2023
74/2023 IPVT. LTD. V5|
IM/S G. R|
ICORPORATI
ION

ICommercial |CS 01-12-2022 [CIVICON HI]22-12- [- - F- - - -
[Suit COMM)/11 [TECH PVT./2023
163/2022 ILTD. Vs
[ENGINEERI
ING
[PROJECT
INDIA LTD.

ICS/COMM |cS/COMMY/[3/5/21 loPPLE h1/6/23
143/2021 ILIGHTING
INDIA VS|
[PRAVIN
AFNA
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Date of Case Management Hearing

Name

ICS/COMM  [CS/COMM/|5/1/23 HEJIANG
Ku10/2023 ISTARLING
INTERNAIT
JONAL VS,
IVELOCE
ILOGISTICS
ICS/COMM [CS/COMM/[3/20/21 IM/S  DSTRi11/25/2 |-- F-- F-- - -
183/2021 INFRASTRU
ICTURE VS|
IVRK
INFRASTRU
ICTURE
ICS/COMM [CS/COMM/|5/23/23 G. F-- F-- F-- - -
ku89/2023 TIOCOSMET|3
CS VS|
TALYSST
PG
ICS/COMM  [CS/COMM/|5/24/23 /S INDIA|
ku94/2023 FFSET
RINTER
S. SQARE
INDING
ICS/COMM [CS/COMM]/[8/8/23 IM/S DSTRi1/25/2 [--
[811/2023 INFRASTRU
ICTURE VS|
IVRK
INFRASTRU
ICTURE

133 [MS NIRJA BHATIA ISOUTH-EAST [NIL

134 [SH. RAJESH KUMAR SINGH [SOUTH-EAST |NIL

135 [SH. RAJ KUMAR TRIPATHI,(SOUTH-EAST NIL
[DISTRICT
WUDGE(COMMERCIAL
ICOURT)

136 |[SH.. ARVIND KUMAR,[EAST 12 IRECOVERY [13/2023 06-01-2023 [DEV ~ SAGAR) F F = k. [P.E.-01-02-
IDISTRICT JUDGE | S. SANDEEP] [2024, D.E.-|
ICOMMERCIAL COURT-02 IMITTAL [19-02-

[2024,FINA
IL
IARGUMEN(
[T-05-03-
12 IRECOVERY [248/2021 17-12-2021 [TRANSWORL F F. = . IP.E-03-02-
GLS| 024, D.E.-
ISINGAPORE [20-02-
IPVT. LTD VS| l024,FING
IM/S AL
ILOGISTIC JARGUMEN|
[LINKAGE [T-29-02-
Inrnra

B7[SH. CHANDRA SHEKHAR,EAST INIL
IDISTRICT JUDGE |
ICOMMERCIAL COURT-02

138 |SH. SANJEEV KUMAR|[North-East 201 L ICS ICS ISATISH TTHIN 10[YE NO DAYS[TO BE]22.01.2024
IMALHOTRA, DISTRICT] COMMERCI|(COMM)/81 [KUMAR IDAYS [PRIOR TOHEARD [- P.E.
WUDGE (COMMERCIAL)-01 IAL)/CIVIL 2023 IPARASHAR IFINAL [ON [01.02.2024

S RELIANCE| JARGUMEN [14.02.202|- D.E|
JIO T i.e. 14-02-4 14.02.2024
[INFOCOMM 024 -  FINAL
ILTD. JARGUMEN|
fre
2 ICS ICS ISACHIN ITHIN 10[YE INO B DAYSTO BEj23.01.2024
COMMERCI(COMM)/92 [KUMAR JAIN| [DAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL  |/2023 S  DEEPAK| IFINAL ION 109.02.2024
JAIN JARGUMEN [26.01.202|- D.E]
T ie. 26-02-4 26.02.2024]
024 -  FINAL
IARGUMEN]|
fre
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ICS ICS(COMM)/ M/S POLOf16.12.20 0 BE[25.01.2024,)
COMMERCIl3/2023 [ENTERPRISE [23 [HEARD [13.02.2024
IAL)/CIVIL s vs. M/S| IFINAL loN 127.02.202
[PARAMARA JARGUMEN [27.01.202}4
[PROMOTIONS| T i.e. 27-02-4
[PRIVATE 2024
ILIMITED
23 ICS ICS(COMM)/ [SANJAY 16.12.20 WITHIN 10[YES INO DAYS|[TO BE|09.01.2024
COMMERCI66/2023 [KAUSHIK VSJ23 [DAYS [PRIOR TO[HEARD |24.01.202
IAL)/CIVIL [HARISH [FINAL N 14,01.02.20
ICHAND JIARGUMEN (01.02.202[24
[ i.e. 01-02-4
024
5 ICS ICS(COMM)9[|SH.  SACHIN|18.12.20 WITHIN 10[YES [NO B DAYS|[TO BE23.01.2024
COMMERCIf2/2023 [KUMAR JAINj23 [DAYS IPRIOR TOHEARD [09.02.202
IAL)/CIVIL S. SH | [FINAL JON K,26.02.20
IDEEPAK JAIN JIARGUMEN [26.02.20 [24
[T i.e. 26-02-24
024
139 [SH. BRIJESH KUMAR GARG ([Shahdara I301, New/CS(COMME [CS 25-05-2023[Punjab 16.12.2 [Not Filed [Not Filed [Not Filed NO INO PE
ICourt IRCIAL) Comm.) INational 023 |08.01.202]
Building [272/23 ank vs. Jail 4,
umar 109.01.202
%3 DE-|
12.01.201
4 F/A -
ICS(COMME (COMM)31 [08-06- IM/S 19.12.2 [Filed onffiled onlFiled on[NO INO [25.01.202
[RCIAL) n/23 2023 [PATILPUTR [0232 [23.12.202 [23.12.202 [23.12.20. 7] &
A 13 13 13 [29.01.202
ISTRUCTURA| 4 PE,
IL WORKS|
[THROUGH 1.02.202|
ITSOWNER %3 &
Feeve
Ko |MS. KIRAN BANSAL,| [ROOM  [COMMERCIAICS COMMi05.07.2022 [Regal  Paints09.12.20 NOT INOT INOT INO- INO [PE/22.01.
[DISTRICT JUDGE, INO 57 IL k13/2022 land brush v/s23 [FILED [FILED [FILED 2024
((COMMERCIAL COURT) JArvind mittal
[ROOM  [COMMERCIAICS COMM05.07.2023 [Arvind mittaljog.12.20[NOT INOT INOT INO- INO [PE/22.01.
INO 57 IL 317/2023 /s regal paints23 [FILED [FILED [FILED 2024
land brush
[ROOM _ |[COMMERCIA[CS  COMM]16.02.2019 [Kapil Goel v/s|i1.12.20 [NOT INOT INOT INO- [NO IPE/
INO 57 IL B2/2019 [Ram Dulare23 [FILED [FILED [FILED 9.01.202
[Yadav 4
[ROOM ICOMMERCIA|CS COMM05.01.2023 [Vallabh 18.12.20 NOT INOT INOT INO- INO IPE/25.01.
INO 57 IL 2/2023 [Textojes  v/si23 [FILED [FILED [FILED 2024
[Unnato
creatopms
[ROOM ICOMMERCIAICS COMM][18.09.2023 [[DBI Bank v/s18.12.20 NOT INOT INOT INO- [NO IPE/23.01.2
INO 57 I K65/2023 IGaurav Jain 23 [FILED [FILED [FILED 024
[ROOM ICOMMERCIAICS COMM]|06.06.2022 [Prakesh 19.12.20 [NOT INOT INOT INO- INO IPE/24.1.20
INO 57 IL 1390/2022 IBrothers  v/sj12 [FILED IFILED [FILED 24
lsanjeev kalara
[ROOM ICOMMERCIAICS COMM]|02.09.2023 [Vijender Singhf19.12.20 [NOT INOT INOT INO- INO [PE/15.01.2
NO57 [L k49/2023 [Tyagi v/s MCD 12 [FILED  [FILED  |[FILED 24
[ROOM ICOMMERCIA|CS COMM]J23.07.2022 [Hans Rubber22.12.20 NOT INOT INOT INO- INO IPE/05.02.2
INO 57 IL k63/2022 land sports p.23 [FILED [FILED [FILED 24
td v/s india
institute of]
atent




Sr.
No
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K1 [SH. SURENDER S. RATHI

Case No.

Date of
Registratio
n

Petitioner
Name

Date of Case Management Hearing

VS

Respondent

Name

ISH. REETESH SINGH

[HASAN

ICS (Comm.)16-01-2020 [Texmo Pipesfo2/11/2
INo.68/20 JAnd Productsio23
ILtd. vs. Vides|
[Nagpal
ICS 05-07-2022 [PRATAP 09/11/2
COMM)412/| IDEPARTMEN [023
22 [TAL  STORE|
[PRIVATE
ILIMITED Vs|
IM/SSHARDA
RETAIL
loprvzATE
ICS 24-04-2019 [SUPER 18/11/20]|
COMM)15/1 JAGENCIES Vsjo3
o [KANISHKA
[ENTERPRISE
15
ICS 08-09-2021 [KUSUM LATA[&21/11/20
COMM)330 JAIN VsJes
21 [PUNEKAR
IPUBLICATIO
IN
ICS 06-07-2023 [REGAL 21/11/20
COMM)324 [PAINTS ANDp23
23 [BRUSH PVT\
[LTD. Vs
IPUNITA
ISINGH
ICS 17-03-2023 [DEHRA 28/11/2
COMM)145/ IMETAL TECH[o23
23 IPVT. LTD. Vs,
INAVIYOTI
IPOWER
ISYSTEML
ICS(COMM)/ [CENTRAL  |o1-12-2023 INOT INOT INOT INOT INOT FILED[P.E. 02
l528/2023  [BANK OH IFILED [FILED [FILED [FILED 1-2024
[NDIA VS|
IM/S
[BADRISH
JAIMALA
ISTORE
ICS(COMM)/ M/S lo4-12-2023  [NOT INOT INOT INOT INOT FILED[P.E. 06
147/2023 ISHOURYA IFILED [FILED [FILED [FILED 1-2024
[EXPORTS
s M/S
JARORA
ILIFESTYLE
ICS(COMM)/ [KSHITIZ lo4/12/2023 [FILED [FILED ONNOT INOT INOT FILEDP.E. 15
1663/2023  |[SOLAR ION  18-18-12-2023 [FILED [FILED 1-2024
[ENERGY 12-2023
[PVT. LTD.
'S SATISH
ICS(COMM)/ [CANARA 14-12-2023 INOT INOT INOT INOT INOT FILED[P.E. 12|
B27/2023 [BANK VS FILED [FILED  [FILED  [FILED 1-2024
ISMT.
ISHWETA
IGUPTA
ICS(COMM)/ [PUNJAB 18/12/2023 [NOT INOT INOT INOT INOT FILED]P.E.
1386/2023 [NATIONAL IFILED [FILED IFILED [FILED 22.01.202]
BANK VS l
IM/S INAYA]
[TRADERS
ICS(COMM)/ AKHTAR 19/12/2023  [NOT INOT INOT INOT INOT FILEDJP.E.
1388/2023 |ALI Vs IFILED [FILED [FILED [FILED 10.01.202
ISHYAM LAIJ b
IAGGARWAL
ICS(COMM)/ [PUNJAB l21/12/2023 INOT INOT INOT INOT INOT FILED[P.E.
74/2023  [NATIONAL [FILED [FILED [FILED [FILED [16.01.202
BANK VS b
IMRAN




Sr.Court District Case Type CaseNo. Date ofPetitioner  Date of Case Management Hearing
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Name

43 [MS. PREETI AGARWALNorth-West 406 ICS COMM-26-04-2019 [M/S RS 18-12-2023
IGUPTA, DISTRICT JUDGE, llo7/2019 IPOLYMER VS
((COMMERCIAL COURT) IM/S NEW|
[PUNJAB
JAGRO CO|
JAND ORS.
106 ICivil ICS COMM-20-09-2022 PJAGRITI 18-12-2023
[752/2022 [PLASTICS
ILTD VS
JAARAV
IPACKAGING
[PVT LTD.
406 ICivil ICS COMM-24-04-2023 [SAMBAL JAIN| [20-12-2023
[206/2023 JAND ORS. V§
[PRAVEEN
IGUPTA AND|
JORS.
106 [Civil ICS COMM-08-08-2024 [EMGREEN 21-12-2023
1663/2022 [MPEX LITS|
S SHURI|
IPLASTIC PVT]|
ILTD.
44 [SH.VINOD YADAV 1316 [Civil ICS/COMM/4[17.09.21 IRamesh Pant| l02.12.23
[76/21 @ Ramesh|
IChandra Vs
IAC. Narendra
JAnd. Anr.
1316 ICivil ICS/COMM/2[28.04.22 [Rakesh ~ Jai 2.12.23
0/22 Vs. Gargil
IGupta
1316 ICivil ICS/COMM/5[22.06.22 [Yogesh Marblejt l05.12.23
9/22 & Granites Vs
[Satish Mittal
1316 ICivil °S/COMM/1[25.02.21 [Sarthak [06.12.23
I57/21 [International
s. Shree|
IBalaji
[Enterprises
1316 [Civil ICS/COMM/5[25.07.22 IRSPL Ltd. Vs 6.12.23
5/22 IGTM Jewellery
[Mart
1316 [Civil ICS/COMM/5/08.11.21 IM/s  Crystal 11.12.23
0/21 ICrop
[Protection Ltd|
s. M Sarat
Devi
1316 [Civil °S/COMM/6[16.11.21 /s P A Sale: 13.12.23
24/21 ICorporation
s. M/s Singh
[Brothers
1316 [Civil ICS/COMM/8J17.11.22 ICanara  Bank 13.12.23
[76/22 s. M/s Om|
[Packaging
1316 ICivil ICS/COMM/228.11.20 IM/s Stone> 14.12.23
32/20 [[ndia Pvt. Ltd)
s. Unior
[Bank of India
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1316 ICS/COMM/5[15.07.22 IM/s Bharat| 14.12.23
I56/22 IConst. Co. Vs|
INDMC
316 ICivil ICS/COMM/5/08.11.21 IM/s Crystal 16.12.23
190/21 _rop
[Protection Ltd|
s. M Sarat
[Devi
1316 ICivil ICS/COMM/8j07.11.22 Raj Kr. Vs. 18.12.23
l5/22 Union Bank of|
[[India
1316 [Civil ICS/COMM/8|05.11.22 [Rajinder ~ Kr| 18.12.23
uo/22 IGupta Vs.
[Brij Moha
ISharma
1316 [Civil ICS/COMM/2[20.08.19 [Trimax 23.12.23
186/19 [[nternational
S.
Narwal Foo
[Product  Pvt|
ILtd.
l45 [SH. GORAKH NATH|North INIL
[PANDEY, DISTRICT JUDGE
(COMMERCIAL)
146 [SH. PANKAJ GUPTA [SOUTH 03 ICommercial [CS COMM/08.09.2022 [M/S PACKIT|07.12.20 [05.02.2024(08.01.2024 14.12.2023 [NIL INTL INTL
IDISTRICT JUDGEWEST suit k21/2022 S M/Sj23
((COMMERCIAL) [UNIVERSAL
IDISTRIBUTO
R
1603 ICommercial [CS COMM.{19.01.2023 [UNION BANK|12.12.20 [23.01.2024 [15.01.2024 [19.12.2023 [NIL INIL INIL
fsuit [30/2023 F INDIA VSe3
IM/S PANKAJ|
JELECTRONIC
IS AND|
JAPPLIANCES
1603 Commercial [CS COMMJ26.04.2019 [M/S G  V[13.12.20 [24.01.2024 [13.12.2023 [13.12.2023 [NIL INIL INIL
uit 59/2019 IKNITS P LTD.23
S DEOKI|
[HOSIERY P
ILTD.
47 [MS. SAVITA RAO, DISTRICT] 1613 ICommercial [Cs Comm|13.08.2021 [Union Bank 0f04.12.20(04.12.2023 [04.12.2023 |04.12.2023]NIL INIL INIL
WDUGE, COMMERCIAL Isuit 174/2021 [[ndia 23
ICOURT-02/SH. VIKAS| s
IDHULL, DISTRICT JUDGE, [Prodip
ICOMMERCIAL COURT. [Hazarika
1613 ICommercial [Cs Comm /j11.11.2020 [Ex.SM Janak04.12.20{04.12.2023 [04.12.2023 |04.12.2023NIL INIL INIL
suit 171/2020 Singh 23
VS
s DG
[Resettlement
1613 ICommercial [CS Comm|26.10.2023 [Firstmove 04.12.20]04.12.2023 [04.12.2023 [04.12.2023|NIL INIL INIL
uit 522/2023 [Logistics 23
S
[ExSM  Janal
ISingh
1613 ICommercial |CS Comm|02.06.2022 [Wahid Interior(04.12.20(04.12.2023 [04.12.2023 |04.12.2023NIL INIL INIL
lsuit 309/2022 s 23
s SKD India
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1613 Commercial |ICS Comm/[22.02.2023 [Devi Karam|18.12.20 [18.12.2023 [18.12.2023 [18.12.2023
[suit 185/2023 |Associates 23
S
aishali
613 Commercial [Cs Comm|13.08.2021 [Union Bank 0f04.12.20/04.12.2023 |04.12.2023 [04.12.2023NIL INIL INIL
uit 174/2021 [[ndia 23
s
[Prodip
[Hazarika
13 ICommercial [Cs Comm /j11.11.2020 [Ex.SM Janak04.12.20{04.12.2023 [04.12.2023 |04.12.2023NIL NIL NIL
lsuit l171/2020 ISingh 23
S
s DG
[Resettlement
613 (Commercial [CS  Comm[26.10.2023 [Firstmove 04.12.20(04.12.2023 |04.12.2023 |04.12.2023NIL INIL INIL
suit l522/2023 [Logistics 23
S
[ExXSM  Janal
ISingh
613 Commercial [CS Comm|02.06.2022 |Wahid Interior |04.12.2004.12.2023 |04.12.2023 [04.12.2023]NIL INIL INIL
uit 309/2022 s 23
s SKD India
13 ICommercial |CS Comm/[22.02.2023 [Devi Karamj18.12.20 [18.12.2023 [18.12.2023 [18.12.2023|NIL NIL NIL
Isuit 5/2023 |Associates 23
s
aishali
13 ICommercial [Cs Comm13.08.2021 [Union Bank 0f04.12.20(04.12.2023 [04.12.2023 |04.12.2023]NIL NIL NIL
suit 174/2021 India 23
Vs
[Prodip
[Hazarika
1613 [Commercial [Cs Comm /ji1.11.2020 [Ex.SM Janak04.12.20{04.12.2023 [04.12.2023 |04.12.2023]NIL INIL INIL
suit l171/2020 ISingh 23
VS
s DG
[Resettlement
1613 Commercial [CS Comm|26.10.2023 [Firstmove 04.12.20]04.12.2023 [04.12.2023 [04.12.2023|NIL INIL INIL
uit 522/2023 [Logistics 23
S
[ExXSM  Janal
Singh
613 ICommercial |CS Comm|02.06.2022 |Wahid Interior|04.12.20/04.12.2023 |04.12.2023 [04.12.2023]NIL INIL INIL
Isuit 09/2022 s 23
s SKD India
1613 ICommercial |CS Comm/[22.02.2023 [Devi Karam(18.12.20 [18.12.2023 [18.12.2023 [18.12.2023|NIL INIL INIL
lsuit 85/2023 |Associates 23
S
aishali
u8|SH. RAKESH SYAL,| 1614 ICommercial |CS 14.12.2023 [Sunil Kumaifi4.12.20 - - F + F #VALUE!
IDISTRICT JUDGE,| ISuit COMM)/44 s Knit Crafte3
ICOMMERCIAL COURTH| /2023 |Apparels
03/SH. AMIT  BANSAL,
IDISTRICT JUDGE |
ICOMMERCIAL COURT-03
o [SH. RAKESH PANDIT,SOUTH INIL
[DISTRICT JUDGE,|WEST
ICOMMERCIAL COURT-03
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